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Demand for Wgher Allocation for 
Orissa 

6618. SHRI RAMACHANDRA 
ULAKA: Will the Minister of Fi-
NANCE be pleased to state: 

(a) whether Orissa Government 
have demanded tor higher allocation 
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in the State during the Fourth Five 
Year Plan; and 

(b) if so, the reaction of Govern-
ment thereto? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a): No. Sir. 

. (b) Does not arise. 

ReUef to Goldsmiths of Orissa 

66111. SHRI RAMACHANDRA 
ULAKA: Will the Minister of FI-
NANCE be pleased to state: 

(a) the amount sanctioned by Gov-
renment so far to give relief to the 
goldsmi1lhs of Urissa :upto 1lhe end! 
of January, 1968; and 

(b) the number of gOldsmiths who 
have been given the relief so far? 

THE DEPUTY PRIME MINISTER 
/.ND MINISTER OF FINANCE, (SHRI 
MORARJI DESAI): (a) The total 
amount sanctioned by the Union Gov-
(!! nment to the Government of Onssa 
upto 31-1-1968, as advances for loans. 
as grants for ex-gratia payments and 
a, re-imbursement of the expenditure 
on educational and technical trainir. ,', 
assistance under the schemes for ce-
habilitation of goldsmiths effected by 
Gold Control is Rs. 69,59,338j-. 

(b) The number of gOldsmiths in 
the State of Orissa who have received 
loans and ex-gratia payments is res-
pectively 6146 and 254. The number 
of goldsmiths and their dependents 
who received educational assistanoe 
or technical training facilities is 
60,307. 

6620. SHRI RAMACHANDRA 
ULAKA: Will the Minister of FI-
NANCE be pleased to state: 

(a) whether Government have 
giveD any loan to the Government 

of Orissa for the improvement of 
their ways and means position during 
1967-68; and 

(b) if so, the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORAR.JI DESAI): (a) Yes, Sir . 

(ob) Two loans aggregating &S. B' 65 
crores were sanctioned to the Gov-
ernment of Orissa for the improve-
ment of their ways and means posi-
lion during the last financial year 
viz., Rs. 4.65 crores on 18th Decem-
ber, 1967 and Rs. 4 crores on 30th 
March, 1968. 

Gardeners in Rashtrapa&i Bhavan. 
New Delhi 

6621. SHRI BABURAO PATEL: Will 
the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) the numbeT of iardeners em-
ployed in the Rashtrapati Bhavan 
and their annual wage bilI; 

(b) the number of CPWD sta1f 
working regularly in Rashtrapati 
Bhavan and their annual Wale bilI, 
category-wise; and 

(e) the annual expenditure of 
maintaining the Rashtrapati Bhavan 
during the last three years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY (SHRI IQBAL. 
SINGH): (a) Number of gardners 17S 

Annual Wage bill of 
glt.rcieners. . . . Rs. 3,21,500. 

(b) A statement is laid on the-
Table of the House. [Placed in Lib-
rarl/. See No. LT-B05/68]. 

(c) Annual expenditure incurred 
by the Central Public Works Depart-




